Shipyard over the proposed move to privatise the company. The importance of public sector in the
economy of every country is now being re-established consequent to the deepest recession
experienced world over. Cochin Shipyard is a prestigious national establishment whose
workmanship and efficiency in ship building and repair has been appreciated by the industry world
over. Now, Cochin Shipyard is a profitably running public sector company presently building bulk
aircraft carriers for the Indian Navy. It is successiully being carried out by this unit. Future vears
would also be brisk with work with sufficient orders pending with the company for requirements of
the Indian Defence Ministry. The shipyard’s location is very strategically important as it is close to
the southern naval headquarters, Cochin Port and further international container transhipment
terminal. Handing over of the shipyard to private hands ultimately to the global players would pose

serious threat to national security.

In view of the gravity of the matter, | would request the Government of India to desist from
such moves to privatise Cochin Shipyard. Further, | request to extend whole support for the

further expansion and diversification of Cochin Shipyard by Government of India.
SHRIP.R. RAJAN (Kerala): Sir, | associate myself with what the hon. Member has said.

THE MINISTER OF  SHIPPING, ROAD TRANSPORT AND HIGHWAYS
(SHF{I T.R. BAALU): Sir, the hon. Member seems to be misinformed. There is no proposal for

disinvestment. There is no such proposal. He is totally misinformed.
SHRI K. CHANDRAN PILLAI: Since the hon. Minister has said this, | am satisfied.

Alleged victimization of Railway caterers and vendors due to new

commercialization policy of Railways
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SHRIMATI SUPRIYA SULE (Maharashtra): Sir, | agsociate.
SHRI JABIR HUSAIN (Bihar): Sir, | associate.
SHRI TIRUCHI SIVA (Tamil Nadu): Sir, | associate.
Demand to ameliorate the condition of three lakh Gramin Dak Sevaks

PROF. P.J. KURIEN (Kerala): Sir, | am bringing to the kind notice of the Government the
plight of E.D. Staff whose number is about three lakhs. Sir, E.D. staif of Postal Department are
treated like slaves. They don’t get adequate salary. This is a British system where they had these
people engaged just like coolies giving them nominal pay and still we are continuing with the
system. Their monthly salary is less than Rs. 3000 and others who do the same amount of work
are getting hefty salary of Rs. 15000 to Rs. 20,000. This is a discrimination and injustice. My
submission is that this E.D. Staff should be treated at par with other postal employees because
E.D. staff are also doing very important work of delivering letters to the people in the villages. So,
they should be treated at par with other employees of the Postal Department. There should not be
any delay in implementing that parity and also immediate action should be taken to increase their
salaries in accordance with the recommendations of the Pay Commission. Sir, the Pay
Commission recommendations have been implemented for the three lakh regular employees,
whereas these E.D. Staff, these really needy people, have been discriminated against and no
salary revision has been implemented for them. So, my request to the Government is that
immediate steps should be taken to increase the pay and allowances of these three lakh and odd

really genuine hardworking poor workers of our country working in the Postal Department.
Re. Sri Lankan Issue
MR. DEPUTY CHAIRMAN: Now, Bills for introduction. ... (Interruptions)...

SHRI SU. THIRUMAVUKKARASAR (Madhya Pradesh): Sir, Shri S.S. Ahluwalia has given a

notice regarding Sri Lankan issue. ...(Inferruptions )...

MR. DEPUTY CHAIRMAM: Mo, nothing. ...(fnferruptions)... It is not there.

... (Interruptions ...
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